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1iD_F1;-‘Ion or THE PRINCIPAL DJSTRICT & snssiorgs JUDGE, (H_Qs]: T15LIAZARI C,,0UR'I‘S,: DELHI. **
CIRCULAR

Subject: Invitation of Option Form for Hardbound Sets of All India Reporter
(AIR) and Delhi Law Times (DLT) Law Journals for Residential Offices for
the year 2026.

Pursuant to the approval of the Ld. Principal District & Sessions Judge (HQBJ.the Delhi
Delhi, it is hereby brought to the notice of all Ld. Judicial Officers across
District Courts that:

Ld. Judicial Officers who have not opted for o digital subscription, e-f the calendar1.
journal, or online database for their residential use or

ow submit their option specifically for the I-Iardbound sets ofyour 2026 may n _
All India Reporter (AIR) and Delhi Law Times (DL‘l‘) for their residential ofi-ices
for the year 202_6.

t fo these hardbound law journals must2. Ld. Judicial Ofiicers willing to op r
submit their written request/Option Form (printed _0vcr1eflfl to the Ld. Officer' ti Court Complex, for onward transmissionIn-charge, Library of their respcc ve
to the Library, Branch Tis Hazuri Courts, latest by 20/07/2026.

3. It be noted that these hardbound journals will be available and delivered at
the end of the calendar year. It is explicitly clarified that once an option is
exercised, the concerned officefls) shall not to decline or deny the
acknowledgment of the journals upon delivery. -
This circular is being issued with the prior = valcf Ld. Principal District &

Session Judge( HQB). \ \\\
__,_..--- .

(Sanjay Shanna-I)
Chairperson Centralized Library Committee!

Principal District & Sessions Judge,
D 1h‘

3 890 8 ‘_ 03% North East District,KKD Courts e 1.
No. /Library/Circulafl 2026 Delhi Dated ll 5
Copy forwarded for information and necessary action to :-

' ‘ ‘ ' ‘ J d e Delhi/New DelhiOffice ofall Ld. P1'lI'lO!.p8.l District & Sessions u g , .
In cha es of Libraries, Delhi District Courts for immediate

1.
2. The Ld. Officer - rg

circulation and compliance within their respective districts.di n LAYERS.
3. Website Committee all District Courts Com exfo uplos ng 0

Chairperson Centralized I.-ibrary Committee!

I Principal District 8:. Sessions Judge,
‘I 5 S -— S: O gd North-East District, KKDc(g<:i1;111L-li;esuDel2h1. Pge W

N<>- /Library/Circular/Tl-IC/2026 Delhi Dated [1
C°PY forwarded for information and necessary action to :-

1. Th PStoI..d_p1-- - . . . . .
Delehi with re uelsrtclf81 Iillitnct §esS‘°“*‘ ‘ludge (E-IQS) & (West) Tm Hazan Courts’

2 All the Juclicitrll Offc pus m tlludmal Omcers Whats up App group' 1 er ' ' . ts poste at ’IHs I-Iazari Courts Complex, on deputation, and also in
fiverted capacity

entral 8° west), T15 Hfizflrl Courts, Delhi for uploading on LAYERS.
J,,A/

(Sushee1 Bale Dagar)
Ollicer In-charge (Library)
T15 Hazari Courts, Delhi
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Kindly artention:- This option form is meant only for those Judicial officers who have not
opted for the djgitallonline 'databasele-Journal namely All India Reporter and Delhi Law
'I\'me5 for year 2026 for residential Library.

Option forms are being invited £1-om the Judicial Officers of Delhi District Courts for
Residential Library hard bound Joumal namely All India Reporter and Delhi Law Times
Bound Sets for year 2026 (to be supplied at the end of year).

FORMAT OF OPTION FORM FOR RESIDENTIALI-AW JOURNAL 2026

71 Name of the Judicial Officer 7 H I

_ l .-
7 _ |~—*- ' _ —— ,_ A~.._>7_,p_*_ Service 7% ___ _ p ‘DHJSIDJS ll

§::!“l_cnq\:mm-t-we;

Whether on Deputation Yes/No 1
7 ywhetlter on Training __ _ ; Yeslglo

Blane 0fPosti_ng:- _ ___ in 7 .

Name ofDisn'icft:f:? _ _ _ _ _
_ Mobile Number

E lean 1.0. _ __ p 1l_| ___ _

__l

_r i __ _* i

l Residential Library:-(Ha.rd bound) ‘Only AIR Hard Copy bound set only
DLT and AIR (Please write Yes or No) ‘
(Both may be opted) as per choice:-

twee to opt:- ifYes (please tick the ‘Only DLT Hard Copy bound set only ‘
required Journal) ‘

__l e _ _ _ e __ _ p _ i J
‘Wish ‘° "P1" N°‘ Both AIR and DLT Hard Copy bound sets ll

_____l________ ,_ p _ _T‘Noneof7tl'leabo\1e _ A 7 it

Signature and Stamp ofJudicial Olficer

Q

Page W2
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